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CP NO. 66/2002 IN
OA NO. 2076/2000

,  This the 19th day of March, 2002

hon'ble sh. v.k.majotra, member
HON'BLE sh. KULDIP. SINGH, MEMBER (J) -r

-Narender Kumar (Head Constable)
(PIS No.28820217)
R/o Vi l l & P.O-Kurmal i
Di stt Muzf far Nagar (UP). " -
(By Advocate: Sh, An i I. S i nghaI ) , ^

Versus

R.S.Krishna,. -

DCP, -Gen t ra I .0 i s 11. -
Or.iyaganj, Delhi. ■

ORDER fORAL)

,_By Sh.--Kuldip Singh, Member (J)

Sh. Ani l Singhal states at Bar that since he has got the
rel ief he wants to withdraw the CP.

2. CP is dismissed as withdrawn

( KuLdIP SINGH )
Member (J)

( V.K. MAJOTRA )
Member (A)
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